
GOVERNMENT OF INDIA 

MINISTRY OF LABOUR AND EMPLOYMENT 

LOK SABHA 

UNSTARRED QUESTION NO. 1212 

TO BE ANSWERED ON 27.07.2026 
 

SOCIAL SECURITY AND WELFARE FOR WORKERS OF 

UNORGANISED SECTOR 

 

†1212. SMT. ANITA NAGARSINGH CHOUHAN: 

 

         Will the Minister of LABOUR AND EMPLOYMENT be pleased to 

state: 

 

(a)whether a large number of workers in the tribal and rural areas of 

Ratlam Lok Sabha Constituency of Madhya Pradesh are engaged in 

the unorganized sector and many of them are still deprived of the 

benefits available under social security, e-Shram registration, 

health security and labour codes; 

(b)if so, the details of workers registered on the e-Shram portal, 

workers benefitted under social security schemes and 

establishments registered under the new labour codes in Ratlam, 

Jhabua and Alirajpur districts of the said Constituency; 

(c)whether any special campaign or action plan is operational in the 

said area for effective implementation of labour codes, registration 

of workers, health security, skill development and to enhance 

awareness; and 

(d)if so, the details thereof? 

ANSWER 

 

MINISTER OF STATE FOR LABOUR AND EMPLOYMENT 

(SUSHRI SHOBHA KARANDLAJE) 

(a) to (d): The Ministry of Labour and Employment launched eShram 

portal (eshram.gov.in) on 26th August 2021 for creation of a 

comprehensive National Database of Unorganised Workers (NDUW) 

seeded with Aadhaar. eShram portal is meant to register and support 

the unorganised workers by providing them a Universal Account 

Number (UAN) on a self-declaration basis. 

 

  Over 31.80 crore unorganised workers have already been 

registered on eShram portal. 

Contd..2/- 



:: 2 :: 

  In the State of Madhya Pradesh, the total number of 

registrations recorded are 2,44,280 in Ratlam district, 1,26,664 in 

Jhabua district, and 81,766 in Alirajpur district. 

 

  District-wise details of unorganised workers registered 

under various schemes on the eShram portal in State of Madhya 

Pradesh is annexed. 

 

  The number of establishments registered under the new 

Labour Codes in Ratlam, Jhabua and Alirajpur districts are 26, 06 and 

04 respectively as on 23.07.2026. 

 

  The Government of India has implemented four Labour 

Codes, namely, the Code on Wages, 2019, the Industrial Relations 

Code, 2020, the Code on Social Security, 2020 and the Occupational 

Safety, Health and Working Conditions (OSH&WC) Code, 2020 with 

effect from 21st November, 2025. The Central Rules under the said 

Codes have been notified on 08.05.2026. ‘Labour’ being in the 

concurrent list, the States/UTs are also required to frame Rules under 

the Labour Codes for uniform implementation of the Codes. 

  

  The four Labour Codes envisage strengthening the 

protection available to all workers, including unorganized workers in 

terms of statutory minimum wage and its timely payment, social 

security, occupational safety, healthcare of workers etc. 

Simultaneously, it also strengthens the protection available to 

workers, including unorganized workers and promote formalization of 

workforce. 

  

  The four Labour Codes are applicable to whole of the 

country including tribal and rural areas. All the benefits under the said 

Labour Codes are also applicable to all workers, including organized 

and unorganized workers in these areas. 
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Annexure 

Annexure referred to in reply to Part (a) to (d) of the Lok Sabha Unstarred Question No. 

1212 for 27.07.2026 regarding “Social Security and Welfare for Workers of Unorganised 

Sector” raised by Smt. Anita Nagarsingh Chouhan. 

District -wise details of unorganised workers registered under various schemes on the eShram 

portal in Ratlam, Jhabua and Alirajpur Districts of State of Madhya Pradesh. 

Schemes Ratlam 

District 

Jhabua 

District 

Alirajpu

r District 

One Nation One Ration Card (ONORC) 1,88,566 1,11,632 69,061 

Pradhan Mantri Street Vendors Atmanirbhar Nidhi 

(PMSVANidhi) 

9,526 1,011 669 

Viksit Bharat-Guarantee for Rozgar and Ajeevika 

Mission (Gramin) (VB-G RAM G) 

44,350 49,165 29,419 

Pradhan Mantri Awas Yojana – Gramin (PMAY-G) 4,291 2,486 1,212 

Indira Gandhi National Disability Pension Scheme 

(IGNDPS) 

34 60 16 

Indira Gandhi National Widow Pension Scheme 

(IGNWPS) 

19 120 37 

Pradhan Mantri Awas Yojana – Urban (PMAY-U) 84 136 241 

Pradhan Mantri Matsya Sampada Yojana (PMMSY) 1,768 17 9 

Pradhan Mantri Jeevan Jyoti Bima Yojana (PMJJBY) 10 7,920 6,707 

Pradhan Mantri Suraksha Bima Yojana (PMSBY) 19,806 42,531 26,092 

Ayushman Bharat – Pradhan Mantri Jan Arogya Yojana 

(AB-PMJAY) 

77,011 71,159 39,320 

Pradhan Mantri Kisan Samman Nidhi (PM-KISAN) 1,73,556 20,797 13,263 

Pradhan Mantri Matru Vandna Yojana (PMMVY) 4,192 2,317 2,780 

Pradhan Mantri Shram Yogi Maandhan (PM-SYM) 5,683 3,808 5,089 
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